
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

CA NO. 5112015 
IN 

CP NO. 1415912015 
RT No.591C hdlPb12016 

Ashish Chopra . . . Petitioner 
Versus. 

MIS Anant Tools Pvt. Ltd. & Ors. . . . Respondents 

Present:- None for petitioner. 
Mr. Anuj Chopra, Director in person for respondents. 

To be listed along with CP No. 127 (ND)/2015 I RT No. 

I I IChdlPbl2016 on1 5.05.201 7 for arguments. 
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